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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 465/2023

IN THE MATTER OF :

ASHISHSHARMA APPLICANT

VERSUS

STATE OF U.P. RESPONDENT

REPLY ON BEHALF OF PROJECT PROPONENT- M/S

GAURSONS PROMOTERS PVT LTD

MOST RESPECTFULLY SHOWETH:

1. At the outset, the answering Project Proponent- M/s Gaursons Promoters

Pvt Ltd, disputes and denies the contents of the above captioned OA

registered by this Hon'ble Tribunal based on an e-mail received from

Applicant under reply as if traversed seriatim unless specifically

admitted herein and therefore no part of the OA should be deemed

admitted for want of a specific dehial, !

2. That the answering Project Proponent "M/s Gaursons Promoters Pvt Ltd"

is a private limited company having its registered -office at Office no.-.-

F-101, First Floor, Plot no. 2/3, Ashish Commercial Complex, LSC, New

Rajdhani Enclave, East Delhi-110092 (Hereinafter as "GPPL"). The

present reply is being filed, signed and verified by Dhruv Gupta,

presently working as Assistant Manager - Legal with GPPL and is duly

authorized to represent GPPL in terms of the Board Resolution dated

04.09.2021. The said Authorized Representative is well conversant with

the facts and circumstances of the present matter based on records and

information as maintained by the GPPL in relation to the present matter.

For Gaursons Ltd.

-  ̂''-^''l^QhsedSignatoTy'
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True copy of the Board Resolution dated 04.09.2021 is marked and

annexed hereto as Annexure: P/1.

3. The Project 14th Avenue / GC-14 "Gaur City T at plot no,-GH-03,

Sector-16C, Greater Noida (U.P.) is a group housing project which has

been developed by GPPL (Hereinafter as "Project"). The said Project

consists of total 21 towers comprising of a total of 4693 flats. Presently,

there are 3800 families residing in these complexes. The Project

Proponent has diligently arranged for Solid Waste Management in strict

compliance with the regulations stipulated in the Solid Waste

(Management & Handling) Rules, 2016 published on 08.04,2016 by

Ministry of Environment, Forest and Climate Change (MoEFCC), New

Delhi and is not contravening any provisions of the said rules.

4. That the Applicant Mr. Ashish Sharma, is the resident of Flat no. 16066,

in Tower-I, at the Project developed by GPPL. The Applicant approached

this Hon'ble Tribunal vide an email raising issues qua solid waste

management by the Project Proponent supported with two photographs

of the Garbage Room in baseitient of Tower-I. It is most relevant to

submit here that the Organic Waste Composter (OWC) /Garbage Room,

which is located underneath Tower-I in Basement 1 is duly approved and

sanctioned by Greater Noida Authority. True Copy of the GNIDA

approved and sanctioned map depicting OWC Room location is marked

and annexed hereto as Annexure: P/2,

5. The Applicant has malafidely concealed the true and correct facts and

has presented incomplete facts before this Hon'ble Tribunal, during the

hearing conducted on 03.08.2023. It is most humbly submitted that

Organic Waste Composter (OWC) /Garbage Room, which is located

underneath Tower-1 in Basement 1 is duly approved and sanctioned by

.v..

-Sija-.orised Signatory
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effectively running the said set up and takes all due measures for its up

keep. Since the OWC is a machine set up, usual wear and tear in

functioning of the same is likely to cause some leakage but the same is

periodically checked for and fixed by the Project Proponent.

6. That this Hon'ble Tribunal has been pleased to register the email dated

10.05.2023 written by the Applicant as the above captioned OA. Vide

order 03.08.2023 this Hon'ble Tribunal directed constitution of a Joint

Committee to ascertain the factual position and take appropriate remedial

action with regard to the issue raised by the Applicant. Accordingly, a

Joint Committee comprising of Uttar Pradesh State Pollution Control

Board, the Commissioner, Municipal Corporation, Greater Noida and the

District Magistrate, Gautam Budh Nagar was to be constituted:-

i. to meet within one week;

ii. to undertake visits to the site;

iii. to look into the grievances of the Applicant;

iv. to associate the Applicant and Representative of the concerned

Project Proponent;

V. to verify the factual position particularly compliance with the

Solid Waste Management Rules, 2016; and

vi. to take appropriate remedial action by following due course of

law and giving opportunity of being heard to the Project

Proponent.

7. That in compliance of the order dated 03.08.2023 passed by this Hon'ble

Tribunal, the Joint Committee inspected the Project site on 14.09.2023

in presence of the Project Manager. Pursuant to the said site inspection,

on 28.10.2023, the Project Proponent receive(^^j¤j^^^Jf^ggg-^P2SLtd.

Aufarised Signatory
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issued by the Regional Officer, Uttar Pradesh Pollution Control Board,

Greater Noida bearing reference no. 696/NGT-67/2023. Vide the said

letter dated 16.09.2023, inter alia details and documents regarding solid

"  waste management, arrangement of disposal of waste, plant and

machinery, manure generation from organic waste, site identified for

collection of waste, dustbins, purchase of anti-smell chemicals etc. were

sought from the Project Proponent.

8. That a detailed reply dated 03.11.2023 on behalf of GPPL- the Project

Proponent to the aforesaid letter dated 16.09.2023 was communicated to

the Regional Officer, Uttar Pradesh Pollution Control Board, Greater

Noida along with all requisite annexures which comprised of all data,

facts, figures and approvals wherever necessary. True Copy of Response

dated 03.11.2023 on behalf of GPPL to Letter Dated 16.09.2023 issued

by the Regional Officer, Greater Noida Uttar Pradesh Pollution Control

Board bearing reference number 696/NGT-67/2023 is marked and

annexed hereto as Annexure: P/3.

9. That the most relevant excerpts of the detailed reply dated 03.11.2023 on

behalf of the Project Proponent are summarized below:

COMPLIANCE IN TERMS OF SOLID WASTE (MANA GEMENT &

HANDLING) RULES, 2016 PUBLISHED ON 08.04.2016 BY

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE

CHANGE (MOEFCC), NEW DELHI

A) A Garbage Agency has been appointed for implementation of

Solid Waste Management System by GPPL.

B) Two distinct dustbins (Green and Blue) are provided to facilitate

waste segregation, primarily categorized as Dry and Wet Waste,

allocated to each flat owner. pQ^ oaursons Promoters Pvt. Ltd.

orised Signatory
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C) Solid waste generated from each flat is collected using the

respective dustbins for Dry and Wet Waste.

D) A total of 58 dustbins, each of 220 liters capacity and equipped

with wheels, have been provided for the purpose of collecting

garbage from the project.

E) Waste Segregation techniques have been undertaken by GPPL by

categorizing various types of waste such as Biodegradable, Non-

Biodegradable, Recyclables, Hazardous, and E-waste within the

Project.

F) Biodegradable waste, sorted and segregated, is subsequently

converted into compost via the Organic Waste Composter

(Hereinafter as "OWC") installed at the site and utilized in the

Horticulture within the Project.

G) Other segregated wastes like Non-Biodegradable, Recyclables,

Hazardous and E-waste etc. are appropriately managed and

subsequently handed over to the respective Waste Handling

Agencies.

ORGANIC WASTE COMPOSTER / OWC MACHINES

UTILISATION OF MANURE FROM OWC MACHINES

H) The OWC Machine Room / Garbage Room is located underneath

Tower-1 in Basement 1. The map for the OWC Room's location,

has been approved and sanctioned from Greater Noida Authority.

I) Two OWC Machines of 1000 Kg/day Capacity Each have been

installed at the Project to manage total solid waste generated i.e.

approximately 5130 KGs (out of which about 2000 kg/day is

biodegradable).
For Gaursons Promoters Pvt. Ltd.

Etherised Signatory

5
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J) owe Machine installed in the project is of Make -SMS Hydrotech

from Faridabad. Daily electricity consumption of each machine is

around 40 -50 Units considering 12-14 Hours Operation per day

K) The Manure generated from OWC Machine is used in landscaping

areas within and outside the Project. The excess manure is being

handed over to the garbage vendor for self-use/sale.

ODOUR CONTROL MEASURES

L) Bleaching Power and Anti Odour chemical are being administered

daily within the Project premises for sanitation and cleaning

purposes.

M)The issue of unpleasant Odour s emanating from the area has been

addressed by rectifying air leakages in the Garbage Room. Regular

use of Anti-Odour Chemicals and Bleaching Powder has been

implemented in the Garbage Room.

N) The logbook detailing the issuance of Anti-Odour Chemicals and

7 Bleaching Powdei; to the Garbage Agency is being maintained by

GPPL.

0)The repair and maintenance work for the ducting system is

conducted periodically.

10.That it was after the aforesaid reply dated 03.11.2023 was posted by the

Project Proponent in compliance of notice dated 16.09.2023 by the

Regional Officer, UPPCB, Greater Noida, a notice dated 01.11.2023

issued by The Chief Environment Officer, UPPCB, Lucknow was

received by the Project Proponent on 7.11.2023. The Project Proponent

responded to the notice dated 01.11.2023 vide a reply dated 28.11.2023

addressed to the Chief Environment Officer, UPPCB, Lucknow. True

Copy of the Reply of the Project Proponent dated 28.11.2023 in

compliance of notice dated notice dated 01.1

Ulncrised Signatory
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Environment Officer, UPPCB, Lucknow is marked and annexed hereto

as is marked and annexed hereto as Annexure: P/4.

11 .That it is most humbly submitted that the Joint Committee constituted by

this Hon'ble Tribunal in the present OA submitted its report vide an email

dated 07.11.2023. Since the Report was compiled by the Joint Committee

before the notice dated 1.11.2023 issued by the Chief Environment

Officer, UPPCB, Lucknow was received by the Project Proponent, the

said response is not recorded in the report submitted by the Joint

Committee.

12.That the main observations made by the Joint Committee in the said

report and the response by the Project Proponent are summarized below:

S.N. MAIN OBSERVATIONS

OF THE JOINT

COMMITTEE

RESPONSE TO THE

OBSERVATION BY THE

PROJECT PROPONENT

1. Project has installed organic

waste converter (OWC)

Machine for processing and

disposal of municipal solid

waste generated from said

project in basement. One

exhaust pipe/ ducting is

provided for same, which

opens on the top floor.

The Organic Waste Composter

(OWC) /Garbage Room, which is

located underneath Tower-I in

Basfement 1 is duly approved and

sanctioned by Greater Noida

Authority. True Copy of the

sanction plan approved by

GNIDA has already been

annexed above.

It was observed that there is

a gap in the joints of the

duct/Exhaust pipe installed

for the organic waste

converter (OWC) section,

2. The issue of unpleasant odors

emanating from the area has been

addressed by rectifying air

leakages and ventilation grills

cleaning work in the Garbage

Room ̂ Ltd.

thorised Signatory
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due to which foul smell was

observed in the nearby area.

was annexed along with reply

dated 3.11.2023 in compliance of

notice dated 16.09.2023. True

Copy of Photographs of cleaning

of ventilation grills works and air

leakages repair are marked and

annexed hereto as Annexure:

P/5.

3. Project proponent has not

provided logbook of OWC,

consumption anti-smell

chemicals and copy of

approved map by GNIDA

with location of OWC

All the logbooks are being duly

and periodically prepared and

maintained by the Project

Proponent. The copy of logbook

of OWC, copy of Log of

consumption of anti-smell

chemicals and copy of approved

map by GNIDA with location of

OWC has already been provided

by the Project Proponent along

with its reply dated 3,11.2023

and reply dated 28.11,2023, True

Copy of Log Book of OWC

Machine and True Copy Log

Book of Anti Odor chemical and

bleaching power maintained at

site are marked and annexed

hereto as Annexure: P/6 (Colly).

For Gaursons Promoters Pvt. Ltd.

Auihorised Signatory
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4. Project proponent has not

provided generation of solid

waste per day, details of

disposal of solid waste (dry

and wet), Capacity of OWC

and duration of operation of

OWC per day, Details of

disposal of manure as

informed to be produced by

OWC installed at project.

The Project Proponent has

installed OWC Machine of SMS

Hydrotech make, all the technical

details viz a vis the capacity,

operation etc of the said machine

have been provided along with

the details of solid waste

generation/ disposal etc by the

Project Proponent along with

reply dated 3.11.2023 in

compliance of notice dated

16.09.2023. True Copy of

Technical Details of OWC

Machine are marked and

annexed hereto as Annexure:

13.That it is most humbly submitted that in the light of the aforesaid facts

and circumstances along with supporting annexures, it is evident that the

Project Proponent is meticulously maintaining the Organic Waste

Composter (OWC) /Garbage Room, which is located underneath Tower-

I in Basement 1 and the same is duly approved and sanctioned by Greater

Noida Authority. The Manure generated from OWC Machine is used in

landscaping areas within and outside the project by the Project

Proponent. Whereas the excess manure is handed over to the garbage

vendor for self-use/sale. For the sanitizaity^iiG^iife^pJyft^fe^ip:^

ignalory
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the Garbage Room and for preventing odor, the Project Proponent uses

bleaching powder along with anti-odor chemicals on a daily basis.

Additionally, the Project Proponent has arranged for Solid Waste

Management in strict compliance with the regulations stipulated in the

Solid Waste (Management & Handling) Rules, 2016 published on

08.04.2016 by Ministry of Environment, Forest and Climate Change

(MoEFCC), New Delhi. Thus, it is it is clear beyond any reasonable

doubt that present OA is based on concealment of material facts by the

Applicant and further the Project Proponent is not in contravention of law

qua the Solid Waste Management/Disposal at the Project, further the

temporary issue of odor also stands fixed. Hence it is most humbly

prayed that this Hon'ble Tribunal may kindly be pleased to dismiss the

present OA with cost.

14.That the answering Project Proponent seeks leave of this Hon'ble

Tribunal to reserve its right to amend/modify/supplement the present

reply and supporting annexures if the need arises for the same during the

course of pendencv of the above captioned OA with liberty ofjhis
7  - -For Gaursons Promoters Pvt. Ltd.
Hon'ble Tribunal.

_  Antiiorised Signatory
AUTHORISED REPRESENTATIVE

(M/S GAURSONS PROMOTERS PVT LTD)

THROUGH

CPS LEGAL (ADVOCATES & SOLICITORS)

ADVOCATES FOR PROJECT PROPONENT

OFF: E-78, LGF, EAST OF KAILASH,

NEW DELHI - 110065

MOB: +91-9205725659, +91-8550936358

EMAIL: INFO@CPSLEGAL.IN

PLACE: Ghaziabad

DATE: 26.12.2023

1052



BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL

BENCH, NEW DELHI
O// ORIGINAL APPLICATION NO. 465/2023

'NOTARIAL

THE MATTER OF :

ASHISH SHARMA

STATE OF U.P.

VERSUS

APPLICANT

RESPONDENT

AFFIDAVIT

I, Dhruv Gupta aged about 26 years, S/o Late Shri. Arvind Kumar Gupta
working as Assistant Manager - Legal with the Gaursons Promoters Pvt Ltd
at Gaur Biz Park, Plot No.l, Abhay Khand-II, Indirapuram, Ghaziabad-
201014, Uttax Pradesh, do hereby solemnly affirm and declare as under:

1. That I am the Authorized Representative of the above named Project
Proponent- M/s Gaursons Promoters Pvt Ltd in the above captioned OA
and am well conversant with the facts of the case as per the knowledge
derived from the records maintained by the office of Project Proponent-
M/s Gaursons Promoters Pvt Ltd and I am competent to swear the present
affidavit.

2. That I say that the contents of the accompanying reply have been drafted
by my counsel under my instruction and contents of which are true and

' correct and no part of it is false and nothing material has been concealed
therefrom.

3 . That I say that all the annexures annexed thereto are true copies of their
originals.

For Gaursons

DEPONENT ,
AuiitOiibcu wiynalQcy

VERIFICATION:

Verified at Ghaziabad on this 26*^ day of December, 2023 that the contents
made in this Affidavit are true and correct to my knowledge and no part of
it is false and nothing material has been concealed therefrom.

For Gaursons Bfempt^sPVt. Ltd

ATT5STED

IVlunendra Kumdr Shishodia
Advocate

Dist. Court G.B.N.

2 6 DEC 2023

„DEPONENT
Auuionseu oignatury
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              1000Kg/day Bio Mechanical Compost Machine 

Technical Specifications 
 
 
 
 
 

Output  Organic manure  
   

  Inbuilt Shredder 
  S.S Composting Tank 
  Oil Tank 

Machine Specifications   Heating System 
  Climate Control System 
  Two Single Phase Exhaust 
   

Dimensions in Lx W x H (Ft)  9 x 6 x 6.5 
   

Volume Reduction  80-90% 
   

Capacity per day  100-1100Kgs 
   

Power Consumption Load with    
Shredder while feeding  (10-15 H.P) 

   

Power Consumption Load During   (7.5-12 H.P) 
Composting Process   

  

Installation requirement  Three phase electrical supply, vent for outdoor  
  exhaust 
   

Control system  PLC based control 

Machine Operation   Fully Automatic 

Waste input & compost removal  Separate door for waste input & separate door 
provision  for compost removal 

   

Annexure P/7 33
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Heater system 6KW  Indirect Oil Heating 
 

Composting method   Micro-organism based natural 
 

  composting 
 

   
 

Processing time   Within 24hours 
 

    

   S.S Composting Tank 
 

  Oil level indicator 
 

Other features  Temperature Controller and sensor 
 

  Humidity Sensor  

 
 

 
 Compost in composting tank Level 

indicator 
 

   Machine Operation indicator 
 

   
 

  Food Waste, Fruits, Fruit peels, Plate Left 
 

Treatable items   Over’s, Vegetables, Vegetable peels, Fish, 
 

  Fish bones, Chicken bones, Bread, curries, 
 

  garden waste (dried/wet leaves, small 
 

  twigs). 
 

   
 

Untreatable items   Coconut shells, Metal waste, plastic, 
 

  glass, big bones, large 
 

  shells, petrochemicals 
 

Warranty  12 Months 
 

   
 

 

Geared Motor ABB / Bharat Bijli / Siemens / Crompton 
PLC/electricals 
(Contractors/HMI/Wiring/Relay/MCB) 

L&T, Siemens, Mitsubishi, Delta 

Particle reduction Unit Blades 
 

Special Alloy Steel 
(Case hardened 45-55 HRC) 

Steaming controller Uni Senor based Panel controlled  
Humidity Unit Senor based Panel controlled  
Canopy Sound and Fire proof  
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